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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No(s).3784/2020

GOVERNMENT OF ODISHA & ORS.                        Appellant(s)

                                VERSUS

M/S BHUSAN POWER AND STEEL LTD. & ORS.             Respondent(s)
(FOR ADMISSION )
 
WITH
Diary No(s). 1011/2021 (XVII)
(IA No.7254/2021-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.7252/2021-PERMISSION TO FILE PETITION (SLP/TP/WP/..))
 
Date : 16-02-2021 These appeals were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Appellant(s) Mr. Ankit Agarwal, Adv.
Mr. Ravi Prakash Mehrotra, AOR

                   
Mr. Tushar Mehta, ASG
Mr. Sibo Sankar Mishra, AOR
Mr. Niranjan Sahu, Adv.
Ms. Uma Kant Misra, Adv.

For Respondent(s) Mr. Harish Salve, Sr. Adv. 
Mr. Neeraj Kishan Kaul, Sr. Adv. 
Mr. Manmeet Singh, Adv. 
Mr. Anugrah Robin Frey, Adv. 
Ms. Nishtha Chaturvedi, Adv. 
Mr. Akhil Anand, AOR

                    
Dr. Abhishek Manu Singhvi, Sr.Adv.
Mr. Bishwajit Dubey, Adv.
Mr. Spandan Biswal, Adv.
Ms. Srideepa Bhattacharya, Adv.
Mr. Prafful Goyal, Adv.

Mr. Bishwajit Dubey, Adv.
Mr. Spandan Biswal, Adv.
Ms. Srideepa Bhattacharya, Adv.
Mr. Prafful Goyal, Adv.
For M/S. Cyril Amarchand Mangaldas, AOR
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          UPON hearing the counsel the Court made the following
                             O R D E R

Permission to file appeal is granted.

Issue notice returnable in four weeks.

Tag with Civil Appeal No. 1808 of 2020.

(MADHU BALA)                            (INDU KUMARI POKHRIYAL)
AR-CUM-PS                       ASSISTANT  REGISTRAR


